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உங்க கருத்துகளை பதிவு செய்யுங்க!
044-35021334

‘இந்து தமிழ் திசை’ செய்திகளை 
வாசிக்கும்பொழுதில் உங்களுக்குத் 

த�ோன்றும் எண்ணங்கள் / 
திருத்தங்கள் / சந்தேகங்கள் / 
நீங்கள் எதிர்கொள்ளும் நேரடி 

பிரச்சினைகள், பார்க்கும் 
நிகழ்வுகள் - கேட்டறியும் 

சமூகப் பிரச்சினைகள் என 
எதுவானாலும் சரி... அலைபேசி 

மூலம் உடனுக்குடன் 
த�ொடர்புக�ொண்டு உங்கள் 
குரலில் பதிவு செய்யலாம். 

நீங்கள் தரும் உபய�ோகமான 
தகவல்களை எங்கள் 

செய்தியாளர்கள் மூலம் சரிபார்த்து 
செய்தியாக்கக் காத்திருக்கிற�ோம்.

நினைத்ததை 
நினைத்தமாத்திரத்தில் எந்த 

நேரத்திலும் எங்கள�ோடு 
பகிர்ந்துக�ொள்ள உங்களை 
அன்போடு அழைக்கிற�ோம்.

உங்களின் ஆலோசனைக் குரல்கள் 
தொடர்ந்து எங்களை வழிநடத்தட்டும்!

நீங்கள் 
செய்யவேண்டியது...
044-35021334 என்ற 
எண்ணை உங்கள் அலைபேசி வழியாக 
அழையுங்கள். உடனடியாகத் த�ொடர்பு 
துண்டிக்கப்படும். அடுத்த சில ந�ொடிகளில், 
உங்கள் அலைபேசிக்கு அழைப்பு 
வரும் (அழைப்புக் கட்டணத்துக்கான 
செலவை நீங்கள் ஏற்கும்படி ஆகக்கூடாது 
என்பதற்காகவே இந்த ஏற்பாடு). எதிர் 
முனையிலிருந்து யாரும் பேச 
மாட்டார்கள். நீங்கள் கூற வேண்டிய 
கருத்துக்களை பதிவுக் குரலின் 
வழிகாட்டுதல்படி, பதிவு செய்யுங்கள்.
பேசி முடித்தவுடன் 
‘#’ பட்டனை  
மறக்காமல் அழுத்தவும்.

உடனே 
ப�ோனை 
எடுங்க...

உங்களுக்காகவே
24x7

அன்புள்ள 
வாசகர்களே.. 

சின்னச் சின்னதாய்...

உதகை ஃபைன் பாரஸ்ட் பகுதியில் நிறுத்தப்படும்

சுற்றுலா பயணிகளின் வாகனங்களில் திருட்டு
z கண்காணிப்பு கேமராக்கள் ப�ொருத்த வலியுறுத்தல்

##ஆர்.டி.சிவசங்கர்

zzஉதகை
சர்வதேச சுற்றுலா தலமான நீலகிரி 
மாவட்டத்துக்கு வெளிநாடுகள், 
மாநிலங்கள் மற்றும் மாவட்டங் 
களில் இருந்து ஆண்டுத�ோறும் 
சுமார் 30 லட்சம் சுற்றுலா பயணி 
கள் வந்து செல்கின்றனர். அவ் 
வாறு வருபவர்களில் புதுமண 
தம்பதிகள், காதலர்களின் தேர்வாக 
உதகையை அடுத்த ஃபைன் 
பாரஸ்ட் சுற்றுலா தலம் திகழ்கிறது. 
உதகையிலிருந்து 15 நிமிட 
பயணத்தில் இங்கு செல்லலாம். 

இங்குள்ள இயற்கை எழில் 
க�ொஞ்சும் வனப்பகுதிகள், மூடுபனி 
யால் மறைக்கப்பட்டு மகிழ்ச்சியான 
அனுபவத்தை அளிக்கிறது. இப் 
பகுதியில் எப்போது வீசும் சில் 
லென்ற காற்றும், பட்டாம்பூச்சி 

களின் வருகையும் மனதுக்கு 
புதுவித அனுபவத்தை அளிக்கிறது. 

இந்நிலையில், கடந்த சில 
மாதங்களாக இப்பகுதிக்கு வந்து 
செல்லும் சுற்றுலா பயணிகளின் 
வாகனங்களில் திருட்டு சம்பவங் 

கள் நடைபெறுவதாக குற்றச்சாட்டு  
எழுந்துள்ளது. பணம் கிடைக்காவிட் 
டால், விலை உயர்ந்தப�ொருட்கள் 
திருடிச் செல்லப்படுவதாக கூறப்படு 
கிறது. கடந்த வாரம் கேரளா மாநிலத் 
தில் இருந்து வந்த தம்பதி, ஃபைன்  

பாரஸ்ட் பகுதியில் தங்களது காரை 
நிறுத்திவிட்டு இயற்கை காட்சிகளை 
ரசித்துக் க�ொண்டிருந்தனர். திரும்ப 
வந்தப�ோது, காரின் கண்ணாடி 
உடைக்கப்பட்டு 3 பவுன் நகை, பரிசு 
ப�ொருளாக கிடைத்த வைர ம�ோதிரம் 
காணாமல் ப�ோயிருப்பதை அறிந்து 
அதிர்ச்சியடைந்தனர். 

இதுகுறித்து அவர்கள் அளித்த 
புகாரின்பேரில் உதகை புதுமந்து 
காவல் நிலைய ஆய்வாளர் அல்லி 
ராணி தலைமையிலான ப�ோலீஸார்  
சென்று, அப்பகுதியில் இருந்தவர் 
களிடம் விசாரணை நடத்தினார். 
ஆனால், திருட்டு சம்பவம் குறித்து 
சரியான துப்பு கிடைக்கவில்லை. 
அங்கு கண்காணிப்பு கேமராக்கள் 
இருந்திருந்தால், திருட்டு சம்பவத் 
தில் ஏதேனும் தகவல் கிடைத்திருக் 
கும். எனவே கண்காணிப்பு கேமரா 
ப�ொருத்த நடவடிக்கை எடுக்க 

வேண்டுமென சுற்றுலா பயணிகள் 
க�ோரிக்கை விடுத்துள்ளனர். 

இதுகுறித்து ப�ோலீஸார் கூறும் 
ப�ோது, "சம்பவம் நடந்தது வனப் 
பகுதி எல்லை என்பதால், என்ன 
நடந்தது என்று உறுதியாக தெரிய 
வில்லை. ஒரு சில நேரங்களில் 
ப�ொருட்களை த�ொலைத்துவிட்டோ 
அல்லது விற்பனை செய்துவிட்டோ 
இதுப�ோன்ற புகாரை சுற்றுலா 
பயணிகள் அளிக்கலாம். அல்லது 
உண்மையாகவே ப�ொருள் திருடு 
ப�ோயிருக்கலாம். அப்பகுதியில் 
கண்காணிப்பு கேமரா இல்லாத 
தால், என்ன நடந்தது என்று உறுதி 
யாக தெரியவில்லை. அங்கு கண் 
காணிப்பு கேமரா ப�ொருத்த அறி 
வுறுத்தி, மாவட்ட வனத்துறை 
அதிகாரிக்கு கடிதம் அனுப்ப நட 
வடிக்கை எடுக்கப்பட்டு வருகிறது" 
என்றனர். 

கூடலூர் கல்வி மாவட்டத்துக்குட்பட்ட

 மதுரை அரசுப்பள்ளி ஆண்டு விழா
zzகூடலூர்

கூடலூர் கல்வி மாவட்டத்துக்கு உட்பட்ட 
மதுரை அரசு மேல்நிலைப் பள்ளி ஆண்டு 
விழா, பள்ளி வளாகத்தில் நடைபெற்றது. 
ஆசிரியர் வத்சலாதேவி வரவேற்றார். 
பள்ளி மேலாண்மை குழு தலைவர் மஞ்சு 
முரளி தலைமை வகித்தார். தலைமை 
ஆசிரியர் வாசுதேவன் ஆண்டறிக்கை 
வாசித்தார். 

கூடலூர், பந்தலூர், ஓவேலி, குந்த 
லாடி அரசு மேல்நிலைப் பள்ளிகளின் 
தலைமை ஆசிரியர்கள் அய்யப்பன், 
தண்டபாணி, இலியாஸ், அன்பழகன், 
கூடலூர் வட்டாட்சியர் சித்தராஜ் ஆகி 
ய�ோர் முன்னிலை வகித்தனர். 

சிறப்பு விருந்தினர்களாக கூடலூர் 
சட்டப்பேரவைத் த�ொகுதி உறுப்பினர் 
ப�ொன்.ஜெயசீலன், க�ோட்டாட்சியர் 
முகமது குதுரத்துல்லா, மாவட்ட முன்னாள் 
கல்வி அலுவலர் சுடலை ஆகியோர் 
பங்கேற்று, மாணவர்களிடையே உரை 
யாற்றினர். 

பள்ளி ஆண்டு விழா மலரை, 
தலைமை ஆசிரியர் வாசுதேவன் வெளி 
யிட, மாவட்ட முன்னாள் கல்வி அலுவலர் 
சுடலை பெற்றுக்கொண்டார். மாவட்ட, 
மாநில அளவில் நடைபெற்ற கலை 
திருவிழா ப�ோட்டிகளில் வெற்றி பெற்ற 
மாணவர்களுக்கும், மாவட்ட, மாநில 
அளவில் நடைபெற்ற பல்வேறு ப�ோட்டி 
களில் வெற்றி பெற்ற மாணவ, மாணவி 
களுக்கும் பரிசுகள் வழங்கப்பட்டன. 

மதுரை ஊராட்சி தலைவர் சுனில், 
பெற்றோர் ஆசிரியர் சங்கத் தலைவர் 
மணிகண்டன் ஆகிய�ோர் வாழ்த்துரை 
வழங்கினர். ஆசிரியர்கள் ஜெரால்டு, 
ரவிக்குமார், பள்ளியின் முன்னாள் 
மாணவர்கள், ஆசிரியர்கள், பெற்றோர்கள் 
உட்பட பலர் கலந்துக�ொண்டனர். இதைத் 
த�ொடர்ந்து, மாணவ, மாணவிகளின் கலை 
நிகழ்ச்சிகள் நடைபெற்றன. இதற்கான 
ஏற்பாடுகளை ய�ோகேஸ்வரி, கனகராஜ், 
சுரேஷ், ஆனந்தபாபு, சரவணன் உள்ளிட்ட 
ஆசிரியர் குழுவினர் செய்திருந்தனர்.

உதகையில் திரண்ட சுற்றுலா பயணிகள்
zzஉதகை

சமவெளிப் பகுதிகளில் 
கடும் வெயில் நிலவுவதால், 
குளுமைக்காக நீலகிரி 
மாவட்டத்துக்கு ஏராளமான�ோர் 
வந்த வண்ணம் உள்ளனர். 

வார விடுமுறை என்பதால், 
கடந்த 2 நாட்களாக உதகை 
மற்றும் மாவட்டத்திலுள்ள 
அனைத்து சுற்றுலா 
தலங்களிலும் சுற்றுலா பயணிகள் 
கூட்டம் அலைம�ோதுகிறது. 
தமிழகத்திலுள்ள பிற 
மாவட்டங்கள் மட்டுமின்றி, 
ஆந்திரா, கேரளா, கர்நாடகா 
உள்ளிட்ட வெளி மாநிலங்களில் 
இருந்தும் அதிகளவிலான சுற்றுலா 

பயணிகள் வந்துள்ளனர். குறிப்பாக 
கேரளா, கர்நாடகாவில் இருந்து 
பள்ளி மாணவ, மாணவிகள் 
அதிகமான�ோர் வந்துள்ளனர். 

உதகை தாவரவியல் பூங்கா 
பெரிய புல் மைதானத்தில் 
நேற்று ஒடி, ஆடி விளையாடி 
மகிழ்ந்தனர். இதுதவிர பல்வேறு 
வெளிநாடுகளில் இருந்தும் சுற்றுலா 
பயணிகளும் வந்துள்ளனர். 
தாவரவியல் பூங்கா, ர�ோஜா 
பூங்கா, த�ொட்டபெட்டா மலை 
சிகரம், படகு இல்லம், பைக்காரா 
நீர்வீழ்ச்சி உள்ளிட்ட பகுதிளை 
சுற்றி பார்த்து வருகின்றனர். படகு 
இல்லத்திலும் சவாரி செய்து 
மகிழ்கின்றனர். 

உதகை படகு இல்லத்தில் 
கடந்த மாதம் 1.87 லட்சம் சுற்றுலா 
பயணிகள் வந்திருந்த நிலையில், 
இம்மாத,ம் இதுவரை சுமார் 80 
ஆயிரம் பேர் வந்துள்ளனர். சுற்றுலா 
பயணிகள் வருகை அதிகரிப்பால், 
முக்கிய சாலைகளில் ப�ோக்கு 
வரத்து நெரிசலும் காணப் 
படுகிறது. உதகை - மேட்டுப் 
பாளையம் சாலை, குன்னூர் - 
மேட்டுப்பாளையம், க�ோத்தகிரி 
- மேட்டுப்பாளையம் சாலை 
வழியாக வரும் சுற்றுலா 
பயணிகள், சாலைகளில் கார்களை 
ஆங்காங்கே நிறுத்திவிட்டு, மலை 
உச்சியில் இருந்தபடி இயற்கை 
அழகை கண்டு ரசிக்கின்றனர்.

குழந்தை த�ொழிலாளர்‌களை மீட்க  
புதிய த�ொலைபேசி எண்‌ அறிமுகம்‌
zzகுன்னூர்

த�ொழிலாளர்‌ துறையின்‌ சார்பாக க�ொத்தடிமை 
த�ொழிலாளர்‌ மற்றும்‌ குழந்தை த�ொழிலாளர்‌ ஆகிய�ோரை 
அப்பணியிலிருந்து மீட்டெடுத்தல்‌ த�ொடர்பாக புதிதாக 
கட்டணமில்லா த�ொலைபேசி எண் சேவையை தமிழக அரசு 
அறிமுகப்படுத்தியுள்ளது. 

இதுகுறித்து குன்னூர்‌ த�ொழிலாளர்‌ உதவி 
ஆணையர்‌ (அமலாக்கம்‌) கு.சதீஷ்குமார்‌ வெளியிட்டுள்ள 
செய்திக்குறிப்பில், "க�ொத்தடிமை த�ொழிலாளர்‌ மற்றும்‌ 
குழந்தைத்‌ த�ொழிலாளர்‌ குறித்த புகார்களை தெரிவிக்க, 
ப�ொதுமக்கள்‌ எளிதில்‌ நினைவில்‌ வைத்துக்கொள்ளும்‌ 
வகையில் பிஎஸ்என்எல் மூலமாக 155214 என்ற எண்‌ 
செயல்படுத்தப்பட்டுள்ளது. க�ொத்தடிமை த�ொழிலாளர்‌ 
மற்றும்‌ குழந்தைத்‌ த�ொழிலாளர்கள்‌ குறித்த புகார்களை 
தெரிவிக்க, ஏற்கெனவே உள்ள 14800 4252 650 என்ற 
கட்டணமில்லா த�ொலைபேசி எண்ணிலும்‌, கூடுதலாக 
ஏற்படுத்தப்பட்டுள்ள 155214 என்ற கட்டணமில்லா 
த�ொலைபேசி எண்ணிலும்‌ த�ொடர்பு க�ொண்டு, புகார்களை 
பதிவு செய்யலாம்‌. புகார்‌ அளிக்கும்‌ நபர்களின்‌ த�ொடர்பு 
விவரங்கள்‌ பாதுகாக்கப்படும்‌" என்று குறிப்பிட்டுள்ளார்.

ÏÏ உதகை தாவரவியல் பூங்காவில் நேற்று திரண்டிருந்த சுற்றுலா பயணிகள். � படம்: ஆர்.டி.சிவசங்கர்

ÏÏ கூடலூரை அடுத்த  மதுரை அரசு மேல்நிலைப் பள்ளி ஆண்டு விழாவில் நடைபெற்ற 
மாணவிகளின் கலை நிகழ்ச்சி.

க�ோவை வழியாக இயக்கப்படும்
5 ரயில்களின் சேவையில் நாளை மாற்றம்
zzக�ோவை

க�ோவை வழியாக இயக்கப்படும் 5 ரயில்களின் சேவையில் 
நாளை மாற்றம் செய்யப்பட்டுள்ளது.

இதுத�ொடர்பாக, சேலம் க�ோட்ட ரயில்வே அலுவலகம் 
வெளியிட்ட செய்திக் குறிப்பில் கூறியிருப்பதாவது: 
சேலத்தை அடுத்துள்ள மேக்னசைட் ரயில்நிலையத்தில் 
பராமரிப்பு பணிகள் நடைபெற உள்ளதால், க�ோவை-
ல�ோக்மான்ய திலக் இடையிலான எக்ஸ்பிரஸ் ரயில் ‌
(எண்: 11014) நாளை (பிப்.28), சேலம்-கேஎஸ்ஆர் 
பெங்களூரு இடையே மாற்று வழியில் திருப்பத்தூர், 
பங்காரபேட், கிருஷ்ணராஜபுரம் வழியே இயக்கப்படும். 
இந்த ரயில், தருமபுரி, ஓசூர் ரயில்நிலையங்களில் நிற்காது. 
கேஎஸ்ஆர் பெங்களூரு-எர்ணாகுளம் இடையிலான 
எக்ஸ்பிரஸ் ரயில் (எண்: 12677), நாளை மாற்றுவழியில் 
கிருஷ்ணராஜபுரம், பங்காரபேட், திருப்பத்தூர் வழியாக 
இயக்கப்படும். இந்த ரயில் கார்மல்ராம், ஓசூர், தருமபுரி 
ரயில் நிலையங்களில் நிற்காது.

ஆலப்புழா-தன்பாத் தினசரி எக்ஸ்பிரஸ் ரயில் ‌
(எண்: 13352) ஆலப்புழாவில் இருந்து நாளை காலை 6 
மணிக்கு புறப்படுவதற்கு பதில், ஒன்றரை மணி நேரம் 
தாமதமாக காலை 7.30 மணிக்கு புறப்பட்டு செல்லும். 
எர்ணாகுளம்-கேஎஸ்ஆர் பெங்களூரு இடையிலான 
தினசரி எக்ஸ்பிரஸ் ரயில் (எண்: 12678), எர்ணாகுளத்தில் 
இருந்து நாளை காலை 9.10 மணிக்கு புறப்படுவதற்கு 
பதில் ஒருமணி நேரம் தாமதமாக காலை 10.10 மணிக்கு 
புறப்பட்டுச் செல்லும். நாகர்கோவில்-மும்பை சிஎஸ்எம்டி 
எக்ஸ்பிரஸ் ரயில் (எண்:16340) நாளை தேவையான 
இடத்தில் 50 நிமிடங்கள் நிறுத்திவைத்து இயக்கப்படும்.

இவ்வாறு அதில் தெரிவிக்கப்பட்டுள்ளது.

ÏÏ உதகையை அடுத்த ஃபைன் பாரஸ்ட் பகுதியில் வலம் வந்த சுற்றுலா 
பயணிகள்

க�ோவையில் பாடகி ஜ�ொனிதா காந்தியின் 
பிரம்மாண்ட இசை நிகழ்ச்சி
zzக�ோவை

பிஎஸ்ஜிஜி  குழுமம் சார்பில் க�ோவை க�ொடிசியா 
மைதானத்தில் திரைப்பட பின்னணிப் பாடகி ஜ�ொனிதா 
காந்தியின் பிரம்மாண்ட இசை நிகழ்ச்சி நேற்று நடந்தது.

த�ொடக்க விழாவில், பிஎஸ்ஜிஜி இயக்குர் ஜி.சி.சிவராஜ், 
பிஎஸ்ஜிஜி புதுப்பிக்கத்தக்க ஆற்றல் நிறுவனத்தின் 
இயக்குநர் ஆர்.கணேஷ்,  அக்ரஹார கபே தலைவர் 
எஸ்.வி.ஆர்.  வாசன் ஐயர், அருண் ஈவெண்ட்ஸ் 
மேலாண்மை இயக்குநர் அருண்குமார் உள்ளிட்ட பலர் 
பங்கேற்றனர்.

அதிநவீன த�ொழில்நுட்ப வசதிகளுடன் பிரம்மாண்ட 
முறையில் மேடை அமைக்கப்பட்டிருந்தது. கண்கவர் ஒளி 
விளக்குகள் பார்வையாளர்களை பரவசத்துக்குளாக்கியது.

நிகழ்ச்சியில் பங்கேற்பவர்களுக்காக பல வித 
உணவுகளை விற்பனை செய்யும் புட்கோர்ட் 
அமைக்கப்பட்டிருந்தது. பார்வையாளர்கள் ஆர்வத்துடன் 
இசை நிகழ்ச்சியை ரசித்து மகிழ்ந்தனர்.  காவல்துறையினர் 
மற்றும் தனியார் நிறுவன பாதுகாவலர்கள் பாதுகாப்பு 
பணியில் ஈடுபட்டனர்.

ஆயிரக்கணக்கான ரசிகர்களின் ஆரவாரத்துக்கு 
இடையே மேடையில் த�ோன்றிய  திரைப்பட 
பின்னணிப் பாடகி ஜ�ொனிதா காந்தி ரசிகர்களுடன் 
கலந்துரையாடினார்.  த�ொடர்ந்து  தமிழ் மற்றும் ஆங்கிலம், 
இந்தி, தெலுங்கு, கன்னடம், மலையாளம் உள்ளிட்ட 
பல்வேறு ம�ொழிகளில் பாடல்களை பாடி அசத்தினார். 
ஒவ்வொரு பாடலுக்கு ரசிகர்கள் ஆரவாரம் செய்தனர். 
இளைஞர்கள் மற்றும் இளம்பெண்கள்  பலர் பாடலுக்கு 
ஏற்ப நடனம் ஆடி மகிழ்ந்தனர்.  நிகழ்ச்சிக்கான 
ஏற்பாடுகளை அருண் ஈவெண்ட்ஸ் மற்றும் ராஜ் 
மெல�ோடிஸ் செய்திருந்தனர்.

ÏÏ க�ோவை க�ொடிசியா மைதானத்தில் நேற்று நடைபெற்ற 
இசை நிகழ்ச்சியில் பாடிய பாடகி ஜ�ொனிதா காந்தி குழுவினர். 
� படம்:ஜெ.மன�ோகரன்

வாக்கு எண்ணிக்கை நடக்கும்  
அரசு கல்லூரியில் மூன்றடுக்கு பாதுகாப்பு
zzஈர�ோடு

ஈர�ோடு கிழக்கு த�ொகுதியில் 
வாக்குகள் பதிவு செய்யப்பட்ட 
மின்னனு வாக்குப்பதிவு இயந் 
திரங்கள், மூன்றடுக்கு பாது 
காப்புடன் வைக்கப்படும், என 
ஈர�ோடு மாவட்ட தேர்தல் அலுவலர் 
எச்.கிருஷ்ணன் உன்னி 
தெரிவித்தார். 

ஈர�ோடு கிழக்கு த�ொகுதி 
இடைத்தேர்தல் வாக்கு 
எண்ணிக்கை சித்தோடு அரசு 
ப�ொறியியல் கல்லூரியில் 
(ஐஆர்டிடி)மார்ச் 2- ம்தேதி 

நடக்கவுள்ளது. இதற்கான 
முன்னேற்பாடுகள் குறித்து 
ஆய்வு செய்த மாவட்ட தேர்தல் 
அலுவலர் எச்.கிருஷ்ணன் 
உன்னி கூறியதாவது: 

77 வேட்பாளர்கள் ப�ோட்டியிடு 
வதால், கால தாமதத்தை தடுக்கும் 
வகையில் 2 அறைகளில் வாக்கு 
எண்ணிக்கை நடைபெறவுள்ளது.  
தரைத்தளத்தில் உள்ள அறையில் 
10 மேசைகளும், மேல் தளத்தில் 
உள்ள அறையில் 6 மேசைகளும் 
அ மைக்க    ப ்பட  வு ள ்ள ன . 
ஒவ்வொரு மேசையிலும் 3 அலு 

வலர்கள் (1 நுண்பார்வையாளர் 
உட்பட) வாக்கு எண்ணும் 
பணியை மேற்கொள்ள உள்ளனர். 

வாக்கு எண்ணும் மையத் 
துக்கு மூன்றடுக்கு பாதுகாப்பு 
ப�ோடப்படவுள்ளது. வாக்குப் 
பெட்டிகள் வைக்கப்படும் 
வைப்பறை, வாக்கு எண்ணும் 
அறைகள் முழுமையாக வெப் 
கேமரா மூலம் கட்டுப்பாட்டு 
அறையுடன் இணைக்கப்பட்டு 
24 மணி நேரமும் கண்காணிக்க 
நடவடிக்கை எடுக்கப்பட்டுள்ளது, 
என்றார்.

ÏÏ ஈர�ோடு கிழக்கு த�ொகுதி வாக்கு எண்ணிக்கை நடக்கவுள்ள சித்தோடு அரசு 
கல்லூரியில் செய்யப்பட்டுள்ள ஏற்பாடுகளை மாவட்ட தேர்தல் அலுவலர்  
எச்.கிருஷ்ணன் உன்னி ஆய்வு செய்தார்.

கத்திக்குத்து சம்பவத்தில் வியாபாரி கைது
zzக�ோவை

க�ோவை ப�ோத்தனூர் அருகேயுள்ள மேட்டூரை சேர்ந்தவர் 
க�ோபாலகிருஷ்ணன்(26). தள்ளுவண்டியில் பாத்திர வியா‌
பாரம் செய்து வருகிறார். இவரது வீட்டின் அருகே நேற்று ‌
முன்தினம் சிறுவர்கள் கிரிக்கெட் விளையாடினர். அப்போது 
பந்து வீட்டுக்குள் உணவு பாத்திரத்தில் விழுந்தது. 
இதுத�ொடர்பாக ஏற்பட்ட தகராறில்,  அதே பகுதியை 
சேர்ந்த கண்ணன்(47), செந்தில்குமார்(39), சசிகுமார்(47), 
பிரதீப்(24) உள்ளிட்டோர் சென்று க�ோபாலகிருஷ்ணனிடம் 
விவரம் கேட்டனர். வாக்குவாதம் முற்றியதையடுத்து 
க�ோபாலகிருஷ்ணன் 4 பேரையும் கத்தியால் குத்தினார். 
சம்பவ இடத்துக்கு சென்ற ப�ோத்தனூர் ப�ோலீஸார் 
க�ோபாலகிருஷ்ணனை கைது செய்தனர்.

KOVAI

(C) KSL Media Ltd.

charles.a@hindutamil.co.in



SAMBANDAM DAIRY FARM PRIVATE LIMITED

(Formerly known os Sombondom Doiry Form Limiled ond Eorlier Known os

Sqmbqndom lnveslment ond Leosing timited)

Registered Office:

Komoroj Nogor ColonY,

Solem - 636 014, Tomil Nodu

CIN:U I 5l00TZ 1?92P1C003700

Mail: c orp orate@sambandam. c om

Phone :0427-2240794

Notice of Extra-Ordinarv General Meetinq

Notice is hereby given that an Extraordinary General Meeting of the Members of SAMBANDAM DAIRY

FARM pR;VATE LIMITED ("The Company") will be held on Saturday, February 25, 2023 at 11.00 A.M. at

KAMARAJ NAGAR COLONY, SALEM TN 636014, INDIA the Registered office, to transact the following

business:

SPECIAL BUSINESS

1. TO APPROVE MEM VOLUNTARY WINDING UP OF THE ANY AS PER THE

AND

To consider and, if thought fit, to pass with or without modification(s), the following resolution as a Special

Resolution:

"RESOLVED THAT pursuant to the provisions of Section 59 of the lnsolvency and Bankruptcy Code,

2016 (lBC), and such other applicable provisions, including relevant enactments and modifications
thereto read with lnsolvency and Bankruptcy Board of lndia (Voluntary Liquidation Process) Regulations,

2017 and lnsolvency and Bankruptcy Board of lndia (Liquidation Process) Regulations, 2016, the consent
of the members of the Company be and is hereby accorded for voluntary liquidation of the Company, with

effect from the date of passing of this resolution.

RESOLVED FURTHER THAT pursuant to the provisions of Clause (c) of Sub- Section 3 of Section 59 of
the lnsolvency and Bankruptcy Code,2016 including any statutory amendments or re-enactments
thereof, Mr. Sriram Parthasarathy, having lBBl Registration number : lBBl/lPA-002/lP-N0029212017-
18/10895 registered lnsolvency Professional be and is hereby appointed as the Liquidator of the

Company for the purpose of Voluntary Liquidation of the Company and to exercise all powers under the
lnsolvency and Bankruptcy Code, 2016 and fnsolvency and Bankruptcy Board of lndia (Voluntary

Liquidation Process) Regulations, 2017 and other applicable regulations, if any (including any statutory
modifications or re-enactments thereof for the time being in force) to the extent applicable at the
remuneration of INR 3,50,000/- (lndian Rupees Three Lakhs Fifty Thousand only).

RESOLVED FURTHER THAT pursuant to the provisions of the Bankruptcy Code, the power of the Board

of Directors of the Company shall cease, which powers the Liquidator shall then assume, for the purpose

of carrying out his duties and functions as a Liquidator, in order to effect the liquidation of the Company,
and for all matters incidental and consequential thereto.

RESOLVED FURTHER THAT without prejudice to the generality of the aforesaid, pursuant to Sections
35, 37 and other applicable provisions of lBC, the VLP Regulations and other applicable provisions, if
any, the Liquidator shall exercise the following powers:

a) To institute or defend suit, prosecution or other legal proceeding, civil or criminal in the name of
and on behalf of the Company;

b) To carry on the business of the Company so far as may be necessary for the beneficial liquidation
of the Company;

c) To appoint any professional at a reasonable remuneration to assist him in discharge of his duties;
d) To appoint such other professional or to continue with the appointment of the existing statutory

auditor of the Company as may be required till the dissolution of the Company;
e) To discharge all powers, functions duties as required under Section 35 of the IBC read with the

VLP Regulations or any other applicable provisions;

1,



0 To open separate bank account on behalf of the Company as per the requirement of the IBC or to
change the name of the existing bank account of the Company as may be deemed appropriate;
and

g) To do all such other thing as may be in the beneficial liquidation of the Company and distribution
of assets including but not limited to obtaining any consultation from the stakeholders of the
Company.

RESOLVED FURTHER THAT pursuant to and in accordance with the IBC and the VLp Regulations, the
Ltquidator be and is hereby authorized to sell and liquidate any of the Company's properties by public
auction or private contract with the power to transfer the whole of it to any person or io ifre sell the same
in parcels.

RESOLVED FURTHER THAT the Liquidator be and is hereby authorized to exercise all or any the power
given to him, expressly or implied, under the lnsolvency and Bankruptcy Code, 2016 and any other
enactment as may be applicable, and may also appoint or take assistance of professionals, Iawyers and
experts as deemed fit in order to efficiently and effectively wind up the affairs of the Company."

By order of the Board of Directors
FoT SAMBANDAM DAIRY FARM PRIVATE LIMITED

,m
DIRECTOR
DIN: 00001910

Date . 23-01-2023
Place: Salem
Regd. office: KAMARAJNAGAR COLONY , SALEM TN 636014, INDIA

NOTES:

ln terms of Articles of Association of the company, the statement regarding the appointment of proxy is
not required to be given as section 105 of the companies Act, zot5 is no'[appticiule to the company.
corporate members shall have the right to appoint its representatives.
A member entitled to attend and vote at the meeting is entitled to appoint a proxy to attend and vote
instead of himself and the proxy need not be a memter of the company. proxy in order to be effective
must be received by the company not less than 4g hours before the meLting.
The Corporate Members intending to send their Authorized Representatives to attend the EGMpursuant to Section 113 of the Companies Act,2013 are requested to send a certified copy of theBoard resolution to attend and vote on their behalf at the EGM.
Explanatory Statement as required under Section 102 of the Companies Act, 2013 in respect ofspecial business under item No. 1as set out in the notice is annexed to this notice and forms'part ofthe notice.
All documents referred to in the notice and explanatory statement are open for inspection by the
1nemb9r9 at the registered office of the Company on all working days during business hours up to thedate of the meeting or any adjournment thereof.
Attendance slip and proxy form forms part of this notice convening the extraordinary general meeting

2.

3

4

5

b
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EXPLANATORY STATEMENT PURSUANT TO SECTION 102 OF THE COMPANIES ACT.2OI3

Item No. 1:

As the members are aware after discontinuance of NBFC business, the Directors of the Company after

considering various alternatives had commenced Dairy Farm Business from June 30, 2020. ln this

connection] the Company purchased livestock - cows (50 nos) from the related party M/s Sambandam

Spinning Mills Limited, after obtaining the approval of shareholders. The cows were purchased for a total

sale coisideration of Rs, 25 lakhs. The Company had earned only minimum profits for the year ended

31.03.2021. The Board of Directors of the Company took continuous strenuous efforts to bring the Dairy

Farm business on a profitable line. However, the scenario was not encouraging for Dairy Farm Business.

The cost of maintenance of the cows is relatively higher than the sale price of the milk. Hence Company

found difficulty in earning profits. The company is having surplus reserves The continuance of the Dairy

business will iesult in incurring loss. ln order to avoid incurring losses, Board recommended for disposal

of the assets of the Company i.e., sale of livestock- cows (50 numbers) for a total sale consideration of
Rs. 26 lakhs. The sale consideration is fixed based on the valuation report provided by the Veterinary
Doctor. Accordingly, after obtaining approval from shareholders at the EGM held on 12-01-2022, lhe
livestock- cows were sold for a total sale consideration of Rs. 26 lakhs and the company closed the dairy
farm business.

Since no revival plan could be worked, the Board of Directors of the Company at their meeting held on

January 23, 2023 decided to wind up the affairs of the Company by way of voluntary liquidation in
accordance with the provisions of section 59 of the lnsolvency and Bankruptcy Code, 2016 read with
lnsolvency and Bankruptcy Board of lndia (Voluntary Liquidation Process) Regulations 2017 (VLP) and
the provisions of Companies Act, 2013 as may be applicable in this regard

The Board of Directors having made full enquiry into the affairs of the Company have formed an opinion
that the Company will be able to pay-off its debts, if any. ln this regard, the Directors have made a
declaration of solvency duly verified by an affidavit pursuant to section 59 (3) of the lnsolvency and
Bankruptcy Code, 2016.

The Company is in a position to comply with the provisions of the companies Act, for Members Voluntary
Winding up. As laid down in Section 59 of the lnsolvency and Bankruptcy Code, 2016, your Directors will
alsofile declaration of solvency with the Registrar of Companies. The said declaration of solvency
together with the latest audited financial statement for the year ended November 30,2022is available for
inspection at the Registered Office of the Company during business hours on any working day.

The proposed resolution also seeks approval of the members for the appointment of Mr.Sriram
Parthasarathy, an lnsolvency Professional registered with lnsolvency and Bankruptcy Code of lndia(lBBl
Registration number: lBBl/lPA-002/lP-N00292/2017-18/10895), as Liquidator of the Company and fixing
his remuneration pursuant to the provisions of the lnsolvency and Bankruptcy Code,2016.The liquidator
is entrusted with the powers and duties as per applicable provisions of the lBC, 2016, VLP Regulations
and other applicable provisions as may be in the beneficial liquidation of the Company

The Board of Directors of the Company believe that the proposed voluntary liquidation is in the best
interest of all the stakeholders of the Company. The Board of Directors, therefore, recommend the
passing of the resolution at ltem No. 1as a Special Resolution.

None of the Directors, Key Managerial Persons of the Company and/or their respective relatives shall be
considered to be concerned or interested in the proposed Special Resolution except to the extent of their
respective shareholding, if any in the Company.

By order of the Board of Director
For SAMBANDAM DAIRY FARM PRIVATE tlMlTED

Date. 23-01-2023
Place: Salem

,,MAJAN

DIRECTOR
DIN: 00001910

3



ATTENDANCE SLIP

Extra-ordinary general meeting held on Saturday, February 25, 2023 at 11.00 A.M, at the registered office
of the company situated at KAMARAJNAGAR coLoNy, SALEM TN 636014, tNDtA

Regd. Folio No.

(Shareholder's Name in BLOCK Letters)

I certify that I am a registered shareholder / proxy for the registered shareholders oithe Company
(Member's / proxy's name and address in Block Letters to be furnished below)

I hereby record my presence at the extra-ordinary general meeting held Saturday, February 25,2023 at
]]-oo a u,_at the registered office of the Company situated at TnMRRRJNAGAR-coloNy; SALEM TN
636014, INDtA

lf signed by Proxy, name should be
Written here in Block Letters

lVlember's/ Proxy's signature

Note: Please fill in this attendance slip and hand it over at the entrance of the meeting hall.

4
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FORM NO. MGT-1 1

PROXY FORM

(Pursuant to Section 105(6) of the Companies Act, 2013 and Rule 19(3) of the Companies
(Management and Administration) Rules, 2014)

Name of the Member(s):

Registered address:

E-mail ld: .

Folio No. / Client !D No.

I / We, being the member(s) of
appotnt

1 Name:
address:

2. Name:
ad d ress.

3. Name.
add ress:

Signed this day of

Signature of shareholder

NOTES

1

DP lD No.: .....

Shares of Sambandam Dairy Farm Private Limited, hereby

as my/our proxy to attend and vote (on a poll) for me/us and on my/our behalf at the Extra Ordinary General
Meetingto be held on Saturday, February 25, 2023 at 1 1.00 A.M, at the registered office of the Company situated
at KAMARAJNAGAR COLONY, SALEM TN 636014, INDIA

or failing him;

or failing him;

E-mail ld.

E-mail ld:

E-mail ld

2023

Signature:

Signature:

Signature

Affix
Revenue
Stamp of
Re. 1l-

Signature of Proxy holder(s)

This Form in order to be effective should be duly completed and deposited at the Registered Office of the
Company at I(AMARAJNAGAR COLONY, SALEM TN 636014, lNDlA, not less than 48 hours before
the commencement of the Meeting,

Those Members who have multiple folios with different joint holders may use copies of this Attendance
slip/Proxy.

2.

5

Resolutron
No

Resolution For Against

1 To approve members' voluntary winding
up of the Company as per the lnsolvency
and Bankruptcy Code , 2016 and
Appointment of Liquidator
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SI, NO Reference No

Registered Letter

RT6206925141N

Sender Details Weight Additional lnfo. Details
A GEETHA,

AMMAPETTAI
SALEM S.O,
6s600s (lN)

D
NIRANJANKUM

AR,
ALAGAPURAM

s.o, 636004
(tN)

D

SARADAMANI,
ALAGAPURAM

s.o, 636004
(tN)

D

SENTHILNATH
AN,

AMMAPETTAI
SALEM S.O,
636003 (lN)

D

SUDHARSAN,
ALAGAPURAM

s.o, 636004
(lN)

DMANJULA,
ALAGAPURAIU

s.o, 636004
(tN)

E SAI PRABHU,
AMMAPETTAI
SALEM S.O,
636003 (lN)

J

PARATVIESHWA
RI,

ALAGAPURAM
s.o, 636004

(lN)
J RAMYA,

ALAGAPURAM
s.o, 636004

(lN)
J SAKTHIVEL,
ALAGAPURAIVI

s.o, 636004
(tN)

N USHA,
AMIVAPETTAI
SALEM S.O,
636003 (lN)

PR
ELANGKUTVIAR

AN,
AIVITUAPETTAI

SALEM S.O,
6s6003 (lN)

R JAYAMANI,
AMIVAPETTAI
SALEM S.O,
636003 (lN)

R
SELVARAJAN,
ALAGAPURAIM

s.o, 636004
(tN)

S JEGARAJAN,
ALAGAPURAM

s.o, 636004
(lN)

S SHANTHI,
ALAGAPURAM

s.o, 636004
(lN)

S SIVAKUMAR,
AMMAPETTAI
SALEIU S.O,
636003 (lN)

S SIVAKUMAR,
AMMAPETTAI
SALEM S.O,
6s6003 (rN)
S SWETHA,

AMMAPETTAI
SALETU S.O,

Amount

SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00 0.

2
Registered Letter

RT6206925281N
SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00

3
Registered Letter SAMBANDAM DArRy, ., 636014 20 Prepaid Amount :22.00
RT6206925311N

4
Registered Letter

RT6206925451N
SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00

5
Registered Letter SAMBANDAM DAIRY, ., 636014 20

20

20

Prepaid Amount :22.00
RT6206925591N

6
Registered Letter

RT6206925621N
SAI\IBAI'IDAM DAIRY, ., 636014 Prepaid Amount :22.00

7
Registered Letter

RT6206925761N
SAIVIBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

8
Registered Letter

RT6206925801N
SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00

9
Registered Letter

RT6206925931N
SAMBANDAM DAIRY, ., 636014 20

20

20

Prepaid Amount :22.00

10
Registered Letter SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00
RT6206926021N

11
Registered Letter

RT6206926161N
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

12
Registered Letter SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.0A
RT6206926201N

13

14

15

16

17

18

19

Registered Letter SAMBANDAM DAIRY, ., 636014 20

20

20

20

20

20

20

Prepaid Amount :22.00
RT6206926s31N

Registered Letter SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00
RT6206926471N

Registered Letter
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

RT6206926551N

Registered Letter

RT6206926641N
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

Registered Letter

RT6206926781N
SAMBANDAM DAIRY, ., 636014 Prepaid Amount : 22.00

Registered Letter

RT620692681rN
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

Registered Letter

RT6206926951N
: Prepaid Amount : 22.00SAMBANDAM DAIRY, ., 636014

636003

't

\
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.



21

20
Registered Letter

SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount : 22.00
RT6206927041N

Registered Letter
RT41 1792920rN

SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00

22 Registered Letter
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

RT41 1 7929331 N

Registered l-etter
RT6206925051N

SAMBANDAM DAIRY, ", 636014 Prepaid Amount :22.00

Registered Letter SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00
RT6206924911N

Registered Letter SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00
RT6206932051 N

Registered Letter SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.04
RT6206931911N

Registered Letter

RT6206931881N
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.40

Registered Letter
RT6206931741N

SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.40

Registered Letter
SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

RT6206931651N

Registered Letter
RT6206931571N

SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.04

Registered Letter
RT620693 1 431 N

SAMBANDAM DAIRY, ., 636014 Prepaid Amount :22.00

32
Registered Letter SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.0A
RT6206931301N

Registered Letter SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00
RT62069s 1 261 N

34
Registered Letter SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.00
RT6206931 12lN

Reg,stereo Letter

RT6206931091N
SAMBANDAM DAIRY, ., 636014 20 Prepaid Amount :22.40

36

37

Registered Letter SAMBANDAM DAlRy, ., 636014 20 Prepaid Amount :22.40
RT6206930901 N

SHANKAR,
ALAGAPURATVI

s.o, 636004
(tN)

SAMBADAM
SPG MILLS,
KAMARAJ

NAGAR
COLONY S.O,

636014 (rN)
V VALARNILA,
ALAGAPURAM

s.o, 636004

,*t$N/orHt,
AMMAPETTAI
SALEM S.O,
636003 flN)

S DINAKRRAru,
ALAGAPURAIU

s.o, 636004' (lN)
AR NATRAJAN,
AMMAPETTAI
SALEM S.O,
636003 (lN)

AR
ANNAMALAI,
AMMAPETTAI
SALEM S.O,
6s6003 (lN)

D ANUPAMA,
ALAGAPURAM

s.o, 636004

EPA{IXJALA,
AMMAPETTAI
SALEM S.O,
636003 (rN)
S NIRMALA,

ALAGAPURAM
s.o, 636004

(IN)
F SAI JANANI,
AIVITUAPETTAI

SALEM S.O,
636003 (rN)

R
SAKUNTHALA,
AMMAPETTAI
SALEM S.O,
636003 (lN)

SP
RAJENDRAN,
AIVIMAPETTAI
SALEM S.O,
6s6003 flN)

MALLURSIObE
SWARASPG

MILS,
ANDAGALUR
s.o, 637401

(tN)
D

RATHIPRIYIA,
HASTHAMPATT

I S.O, 636007
(tN)
D

MINUSAKTHIP
RIYA,

ALAGAPURAM
s.o, 636004

s DEJIkJAN,
ALAGAPURAM

s.o, 636004
(lN)

R

MALARSELVI,
AMMAPETTAI
SALEM S.O,
636003 (lN)

M RAJAMANI,
AMMAPETTAI
SALEM S.O,

23

24

25

20

20

20

20

2A

20

20

20

20

20

26

27

28

29

30

31

33

l

Registered Letter
RT6206930861N

Registered Letter
RT6206929601N

SAMBANDAM DAIRY, ., 636014
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20 : PrepaidRmount:?2.00
,1
1
a

0

0

0.003ETotal

38 SAMBANDAM DAIRY, ., 636014

636003
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ent: TOTAL : 0.00
Arnount Returned: 0.00

Total Tax:NA
Commission:NA
AMS Charge:NA
COD Charge:NA
VPP Commision:NA
Prepaid Amount:836.00
l\4O Value:NA
Custom Duty:NA
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SAMBANDAM DAIRY FARM PRIVATE LIMITED
(Formerly known <ls Sqmbondqm Doiry Fqrm Limited qnd Eorlier Known qs

Sombqndqm lnveslment qnd Leosing timited)

Registered Office:

Komoroj Nogor Colony,

Solem - 636 014, Tomil Nodu

CIN: U I 51 00TZ 1992PTC003700

Mail: c orp orate@sambandam.com

Phone :0427-2240790

Date: 25-02-2023

CERTIFIED TRUE COPY OF TIIE SPECIAL RESOLUTIONS PASSED BY THE
MEMBERS oF sAMBANDAM DAIRv FARM pRrvATE r,iuurno ("THE
COMPAI\"Y") AT THE EXTRA ORDINARY GENERAL MEETING OF THE
coMpANy HELD oN SATURDAv, 25rH FEBRUARv, 2023 AT 11.00 A.M. AT THE
REGISTERED OFFICE OF THE COMPANY SITUATED AT KAMARAJ NAGAR COLONY,
SALEM TN 636014, INDIA TO TRANSACT THE FOLLOWING BUSINESS

'.RESOLVED THAT pursuant to the provisions of Section 59 of the Insolvency and
Bankruptcy Code, 2016 (IBC), and such other applicable provisions, including relevant
enactments and modifications thereto read with Insolvency and Bankruptcy Board of India
(Voluntary Liquidation Process) Regulations, 2017 and Insolvency and Bankruptcy Board of
India (Liquidation Process) Regulations,2016, the consent of the members of the Company be
and is hereby accorded for voluntary liquidation of the Company, with effect from the date of
passing of this resolution.

RESOLVED FURTHER THAT pursuant to the provisions of Clause (c) of Sub- Section 3 of
Section 59 of the Insolvency and Bankruptcy Code, 2016 including any statutory amendments or
re-enactments thereof, Mr. Sriram Parthasarathy, having IBBI Registration number : IBBI/IPA-
002/IP-N0029212017-18/10895 registered Insolvency Professional be and is hereby appointed as

the Liquidator of the Company for the purpose of Voluntary Liquidation of the Company and to
exercise all powers under the Insolvency and Bankruptcy Code, 2016 and Insolvency and
Bankruptcy Board of India (Voluntary Liquidation Process) Regulations, 2077 and other
applicable regulations, if any (including any statutory modifications or re-enactments thereof for
the time being in force) to the extent applicable at the remuneration of INR 3,50,000/- (Indian
Rupees Three Lakhs Fifty Thousand only).

RESOLVED FURTHER THAT pursuant to the provisions of the Bankruptcy Code, the power
of the Board of Directors of the Company shall cease, which powers the Liquidator shall then
assume, for the purpose of carrying out his duties and functions as a Liquidator, in order to effect
the liquidation of the Company, and for all matters incidental and consequential thereto.

/Certified True Copy/
For Sambandam Farm Private Limited

(s.
Director

DIN: 00001910
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RESOLVED FURTHER THAT without prejudice to the generality of the-aforesaid, pursuant

to Sections 35, 37 and other applicable provisions of IBC, the VLP Regulations and other
applicable provisions, if any, the Liquidator shall exercise the following powers:

a) To institute or defend suit, prosecution or other legal proceeding, civil or criminal in the
name of and on behalf of the Company;

b) To carry on the business of the Company so far as may be necessary for the beneficial
liquidation of the Company;

c) To appoint any professional at a reasonable remuneration to assist him in discharge of his
duties;

d) To appoint such other professional or to continue with the appointment of the existing
statutory auditor of the Company as may be required till the dissolution of the Company;

e) To discharge all powers, functions duties as required under Section 35 of the IBC read

with the VLP Regulations or any other applicable provisions;

0 To open separate bank account on behalf of the Company as per the requirement of the
IBC or to change the name of the existing bank account of the Company as may be

deemed appropriate; and
g) To do all such other thing as may be in the beneficial liquidation of the Company and

distribution of assets including but not limited to obtaining any consultation from the
stakeholders of the Company.

RESOLVED FURTHER THAT pursuant to and in accordance with the IBC and the VLP
Regulations, the Liquidator be and is hereby authorized to sell and liquidate any of the
Company's properties by public auction or private contract with the power to transfer the whole
of it to any person or to the sell the same in parcels.

RESOLVED FURTHER THAT the Liquidator be and is hereby authorized to exercise all or
any the power given to him, expressly or implied, under the Insolvency and Bankruptcy Code,
2016 and any other enactment as may be applicable, and may also appoint or take assistance of
professionals, lawyers and experts as deemed fit in order to efficiently and effectively wind up
the affairs of the company 

/certified rrue copy/.
For Sambandam Dairy Farm Private LimitedAr

'(s.6hl,urajan)
Director

DIN: 00001910
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SAMBANDAM DAIRY FARM PRIVATE LIMITED
IFormerly known as Sambandam Dairy Farm Limited and Earlier known as Sambandam Investment and Leasing Limited I

Kamaraj Nagar Colony, Salem - 636 014 .Ph.:0427-2240790 : Mail id. corporate@sambandam.com

CIN : Ul 5 1 00TZ1992W C0037 00

Extraordinary General Meeting of the Company on 25th February,2023 atll a.m.

ATTENDANCE SLIP
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SAMBANDAM DAIRY FARM PRIVATE LIMITED
I Formerly known as Sambandam Dairy Farm Limited and Earlier known as Sambandam Investment and Leasing Limited ]

Kamarqi Nagar Colony, Salem - 636 014 .Ph.:0427-2240790 : Mail id. corporate@sambandam.com

CIN : U15100TZI992PT C0037 OO

Extraordinary General Meeting of the Company on 25th February,2023 at Il a.m.

ATTENDAI\CE SLIP

SL.No.
NO. OF

SHARES

2A R" Jayamani 0003 1 r 000
83, Marimuthu Street,

Ammapet,Salem - 636 003

2t D. Manjula 00032 49500
327, Santham Street, Brindavan
Road, Salem 636 004 D''l'\".y'ku

22 .T. Parameshwari 00034 66000
326, Santham Street, Brindavan
Road, Salem

4a ? tz,o,7{{v:- \ q,,'.{ tL

23 R. Malarselvi 0003s r s000
24, Marimuthu Street, Ammapet,
Salem - 636 003 \, l*1 o0"-r s*4\/-[

24 S.Vrjay shankar 00036 10001 
641315, Sth cross, Brindavan Road,

lsalem Mrqfu*
25 E. Kasha Sai (E. Sai Prabhu ) 00037 1 000

83, Marimuthu Street, Ammapet,
Salem - 636 003

26 E. Sai Janani 00038 1 000
83, Marimuthu Street, Ammapet,
Salern - 636 003 I

27 D. Niranjankumar 00039 r 000
327, Santham Street, Brindavan
Road, Salem 636 004

28 D.Minusakthipriya 00040 1 000
327, Santham Street, Brindavan
Road, Salem

e

29 D. Rathipriya 0004 1 1 000 6/1 3,A,Vidyalaya Road, Salem
\\

30 D. Anupama 00042 I
631315,8th Cross, Brindavan Road,

Salem $6 404
It I

31 J. Sakthivel 00043 1 000
326, Santham Street, Brindavan
Road, Salem t

32 V. Valarnila 00044 1 000
326, Santham Street, Brindavan
Road, Salem

JJ .T. Ramya 00045 r 000
326, Santham Street, Brindavan
Road, Salem 636 004

34
M/s Mallur Siddeswara Spinning Mills
(P) Ltd.,

00047 50000
Ayeepalayam, Attayampatti Road,

Rasipuram - TK

35
lWs Sambandam Spinning Mills
Limited

00048 r 07500
Kamaraj NagarColony, Ammapet,
Salem 636 008 ffi

36
S. Sivakumar & Master S.Aswath
Raam Minor by M&G Smt. S. Swetha

00049 35000
24, Marimuthu Street, Ammapet,
Salem - 636 003

37
S. Swetha & Master S.Aswath Raam
Minor by F &G S.Sivakumar

00050 r 5000
24, Marimuthu Street, Ammapet,
Salem - 636 003

TOTAL NO. OF SIIARE
HOLDERS : 37

1 200000
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NAME OF THE SHARE HOLDERS







SAMBANDAM DAIRY FARM PRIVATE LIMITED

(Formerly known os sombondom Doiry Fqrm Limited ond Eqrlier Known qs

Sombqndom lnveslment qnd Leqsing Limited)

Registered Office:

Komoroi Nogor ColonY,

Solem - 636014, Tomil Nodu

CIN: U 151OOTZ 1992P1C003700

Mail: corPorate@sambandam'com

Phone :0427-2240790

Date: February 25,2023

To,

Mr. Sriram Parthasarathy

Inso lvency Professional

l)l28, 3'd Cross Street,

R.K: Nagar, Raja Anna Malai Puram)

Manduu.li, chennai, Tamil Nadu-600028

Dear Sir,

sub: Appointment of proposed company liquidator for the purpose of member's voluntary

winding uP.

We are glad to inform that, we propose to appoint you as liquidator of the Company' on such a

remuneration to U" decided' in the Ert aodlnaty General Meeting to be held on

February 25,2023 fo, it" purpose of voluntary winding up of M/s' SAMBANDAM DAIRY

FARM PRMTE LIMITED, pursuant i" ifr" provisioni oi Section 59 of the Insolvency and

nunpup,.y Code, 2016 andoihtr rules and regulation framed thereunder'

we hereby request you to give your consenvcertificate of confirmation on your eligibility to be

appointed as Liquidator prirsuant ,o n.guiution 6 of the Insolvency and Bankruptcy Board of

India.

Thanking You,

For Sambandam Dairy Farm Private Limited

(s. an)
Director

DIN: 00001910


